15019 Written Answers

Naphtha-Based Fertilizer Industry

*1425. Shri Yogendra Sharma: Will
the Minister of Petroleum and Chemi-
cals be pleased to state:

(a) whether Government have ex-
plored the possibility of developing
the fertilizer industry based on indi-
genous Naphtha; and

(b) if so, the results thereof?

The Minister of Planning, Petrolenm
and Chemicals and Social Welfare
(Shri Asoka Mehta): (a) Yes, Sir.

{(b) Many of the existing factories
and almost all the new factories pro-
posed to set up in the Fourth Plan
period are based on indigenous naph-
tha as the raw material,
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Finance Minister’'s Meeting with
Chairman, D.A. Commission

*1427. Shri K. Lakkappa:
Shri Hukam Chand Kachwai: -
Shri §. S. Kothari:
Shri P. N. Solanki:
Shri Raghuvir Singh
Shastri:

Will the Minister of Fimance be
pleased to state:

(a) whether it is a fact that he met
Shri Gajendragadkar, Chairman of
the Dearness Allowance Commission,
recently and discussed the implica-
tions of the Commission’s recommen-
dations; and

(b) if so, the decision taken by
Government on the recommendations
of the Commission?

The Deputy Prime Minister amd
Minister of Finance (Shri Morarji
Desai): (a) It is true that Shri
Gajendragadkar met me recently. He
discussed general matters and not his
Report.

(b) Government have not yet tak-
en any decisions on the recommenda-
tions of the Commission on Dearness
Allowance,





